
I/-.:    #3 t\,'
F.No.A-12011/1#021 -ES cell-DOR

Government of India
Ministry of Finance

Deparfroent of Revenue

Room No.55, North Block,
New Delhi-1.10001

Dated, the   O9th June, 2023

OFFICE MEMORANDUM

Suhiect:  F"Hng  up  of the  post  of Member ffom  the  field  of Law  in  the Adjudieating
.  Authority under PMLA on regular basis -Proposal regarding.

of Mo::;uLTaTu####j#zto|£:y8*#,fe#me#rh£°fesTffr#`ti::
ffiii%I*erei#u##i###srsryand¥aT:iE:n#,c*a#ELJtffuRl##£tdxx#
2.         One vacaney of Member from  the field of Law, in the  pay scale of Level  14
(Fts.144200-Rs.218200/-) {6th CPC Scaile ln P84 (Rs.3740067000) plus Grade of
Rs.  10000/-}  with  usual  a«owances  as  are  admissible to  a  Group  `A' officer Of the
equivalent grade,  is to be filled up.   The qualifications for appointment Member from
the field of Law is as follows:-

From the field of Law
•For  the  Member  from  the  field   of  Law,   a   person  shall   be  qualified  for

appointment if he -

(a)     ls qualified for appointment as District Judge; or

a)     has  been  a  member of the  Indian  Legal  Service  and  has  held a post in
Grade-I of that Service.'

3.      In  terms  Of  the  provisions  contained  in  PMLA,  one  of  the  Members  Of  the
Adjudicating Authority shall be appointed as ife Chairperson in the pay scale Of Level
15  (Rs.182200-Fts.224100/-)  qth   CPC   Scale  ln   HAG  -  Rs.67000  -  (annual
increment @3%) - 79000} with usual allowances as are admissible to a Group `A'
officer Of the equivalent grade.   The pay of Chairperson or Member shall be fixed in
terms Of the instructions of the Government.issued in this regard.

4,      The person appointed as Member or chairperson shall hold office for a tern of
five years, whether as Member or in continuation as Chairperson, as the case may be,
from  the  date  he  enters  upon  his  office,  or  ti«  he  attains  .the  age  Of  65  years,
whichever  is  earlier.    Where,  a  Member,  on  the  date  Of  his  appointment  to  the
Adjudicating  Authority,   was   in   service   under  the  Central   Government  or  State
Government.  he  shall  seek  retirement  from  service  before Joining  the  Adjudicating
Autho     ,  and  shall  be  deemed  to  have  so  retired  on  the  date  of  his joining  the
Adiudicating Authority.

A.Q(pthrty



-2-

5.         The applications along with biordata, only in the format as enclosed, should
reach   the    Under   Secretary,    Economic   Security   Cell,    Ministry   of   Finance,
Department of Revenue,  Room  No.55,    North  BIock,  New  Delhi-110001,  within  60
days from the date of publication of the vacancy advertisement in the Employment

tNhea#.thTeeanpc%!:::j°::JLeaf;jvsehda:jt::rtag:r:aosnts?da:e£[recTehj:edbe!:oan:°Tr:ta:;ht:
Government  service  should  furnish  their  applications,  through  their  cadre  controlling
authority,  along with cadre clearance, vigilance clearance and complete A.C.R. dossiers.
Incqmplete applications will not be entertained.

6.         The  circular  has  also  been  placed  on  the  website  of  this  Department  at  the
fo«owing address ThttD//dor.aov. in/\racancies  circular fu

Mvek Mishra)
Under Secretary to the Govt. of India

Tel.No.23095388

1.   Chief Secretaries of all the State Governments / Union Territories.
2.   AIl the Ministries / Departments of the Government of India.
3.`   CRAG of India.
4.   Registrar General of Supreme Court of India.
5.   Registrar General of all the High Courts of India.
6.   Section Officer (Computer Cell), DOR w.th request to u.pload the vacancy

circular in the Department's web site.
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Mvek Mishra)

Under Secretary to the Govt. of India



APPLICATION FOR THE POST 0F MEMBER FROM THE FIELD OF
LAW IN THE ADJUDICATING AUTHORITY UNDER PMLA.

A self attested
passport size
photograph to be
pasted

1. Post applied for MEIVIBER ( FROM THE FIELD 0F
LAw) ADju DicATiNG AUTHORlrv
UNDER PMLA.

2. Name in full (in block letters)

3. Father's name

4. Date of Birth

5. Educational Qualifications

6. Residential Address

7. Telephone Number Office:
Res.:
Mobile:

8. E-mail address

9. Permanent Address

10. Whether belongs to SC/ST
or General category.
(If   from    SC/ST   category,    please
attach Attested copy of certificate as
prooo.

11.I lf already in Government Service -

(a) the name of Service,  present Post
held, pay scale Of the post and the
date from  which  the  present post
held

(b)  The  name,  de§ignation,  address
and      telephone      no.      Of     the
concerned   officer   in   the   cadre
controlling   authorfty`s   office  from
whom   requisite   details   can   be
collected.

12. Date of Retirement from
Government service.



13. If  retired  from  Government  se.rvice,
date   of   retirement,    the   name   of
Service   and   the   post   from   which
retired  along  with  pay  scale  of  the
said post.

14., Any   other   special   qualifications   or
II experience not covered by the above

items.
15.   I Whether any disciplinary proceedings

faced during the career of service or
any   other   penalty   or   punishment
suffered   at   any   time;   if   so,   give
details.

Date  :
Signature Of Applicant

Particulars of the applicant verified
Signature of Cadre Controlling Authority

alongwith stamp
ANNEXURE . I

(Cadr"l®aranceandvtglfan#unchadRffi#OpRATH#i::REo°FNfyADREcohtTR°LJJNG

1 Whether the officer meets eligibility requirement as on the
closing date of application       .

2(i) Whether the officer has been placed on the Agreed List or List
of Officers of Doubtful lntegn.ty(If Yes the details to be given)

2 (ii) Whether any allegation of misconductinvolving vigilance angle
was examined against the officer during the last 10 years and
if so with what result

2 (iii) Whether any punishment was awarded to the officer during
last 10 years and if so the date of imposition and details of the
penalty

2 (iv) ls any disciplinary /criminal proceedings or charge sheet
pending against the officer as ondate [lf so details to be
furnished including reference no., if any, of the Commission

2(v) lf any action contemplated against the officer as on date[lf so
details to be furnished]

2 (vi) Date Of filing of latest lpR

3 Whether cadre clearance for the officer by the Competent
Authority has been granted

4 Whether integrity of the officer is certified

It  is  certified  that the  infomation/entries  furnished  by  the  officer  has  been  verified  from  the  service
records of the officer,

Date

Name

Signature--

Designation (with stamp)
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